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Statement 

Name of the Tyre Company Name of Foreign Actual amount Y. age of 
Collaboration in.volvoo Foreign 

(foreign equity Jnvest01ont 
Holding) 

l. M/s. Dunlop India Ltd. M/s. Dun1op Ltd. J.K. Rs. 7,51,52,290/- 30.113 

Rs. 4,48,42,000/- 59. 93 2. M/s. G oodyear India Ltd. M/ . Goodyear Tire aM 
Rubber Co. USA. 

Compl ints receiTed by M.C.D. Zou.I 
Office Karol Bagh about dangerous 

Buildiggs 

(b l Que tion doe'> not ari e . 

STATEMENT 'ORRECTING REPLY 
5220. SHRI N.E. HORO : Will the TO U.S. Q. NO. 296 DT. 28-7-1982 Rl! . 

Minister of HOME AFFAIRS bo pleased PURCHAS 0 MOTOR CYCLES AND 
to state : 

(a) whether Government have roceived 
complaints from M.C.D. Zonal Office. 
Karol Bagh about dangorou building& · 
and 

(b) if so. the action talon in this regard 7 

THE MI ISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASK.AR) : 

(a) Government have not rocoi 
complaints from M.C.D. Zonal Office 
Karol Bagh about dangerous building . 

CARS BY DELHT POLICE 

THB MINISTER OF STATE lN THB 
MINISTRY OF HOM AFFAIRS AND 
DEPARTMENT 0 PARLIAMENT All Y 
AFFAIRS (SHRI P. VENKATASUBBAI-
AH : The reply to tbc que tion was 
given n tbe asis of original printed version 
which roforred. to tho im~rt of Motor 

yclos and cars by Delhi Police. Tho 
question wa subsequently amond=ed to ... 
sultititute tho word "import" by the world 
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' ... Purchase". The reply to the amended question is as follows :-

Question Answer 

'(a) whether the Delhi Police bad purchased 

large number of new motor cycles and 
some cars for use by them during the 
Asiad, 82. 

(a) and (b) : 15 Ambassador cars, ono 
jeep and 90 motor cycles have been 
purchased for the purpose during the 
last financial year and the current fina-
ncial year at a cost of Rs. 22,28,215.00 

(b) when these vehicles were purcha1'ed and 
what is their number and  cost. 

(c) whether these e i ~ are since then (c) only 9 cars :ind 10 motor cycles arc 

lying in the poliee lines o:itpo ed to the lying parked in Old Police Line. 
ravage<; of nature. 

~t  whether prolonged non-uso can render 
the vehicles unfit for iatcr u  e · and . ' 

(c) what stops Government propose to take 

(d) and (e) The vehicles are periodically 
taken out so  a s to keep tbcro in wor-
king order. The motor cycles a re 

parked in the garago. in thi regard . o that unnecessary loss 
is not ~use  

12-00 hrs. 

(Interruptions) 

SHRI C.T. DHANDAPANI (Pollachi) 
Sir, I  have adjournment motion against 
•he Curtailment of The Freedom of The 
Press in Tamil Nadu. 

(Interruptions) 

P.il) ( '" f .ic\'1 t fl q I tc '4 "" ( li I \ill!!<} : S1'S'Ff 
imr 'ifr '1TT "<tr € I ~ ~ ~ ilf fcrvr" 
.q:; m it ~ ~ ~ I (oqqQl'1) 

SHRI C.T. DHANDAPANJ : Ono 
MLC was arrested and put in jail. He 
has been chargoo with a non.bailable 

offence. 

I want a full dic;cussion on this ma.ttor 
Thero is no freedom at all for Press in 
Tamil Nadu. Editors are being threatened 
b y the Govcrnmont. 

SHRI HARJK.ESH BAHADUR. 
(Gorkhpur) : Tho Bihar Cbiof Minister 
i prossunz1ng MPs to put their 

ignaturos in favour of that Bill. 

MR. SPEAKER : Wo don't beliavc in 

hearsay. Let thoro come. You cannot do 
it o n their behalf. Let them do it, if th ro 

is . ...... . 

(Interruptions) 

MR. SPEAKER  : What aro you doing 'l 

~  fit;m t ? 

~ ~ ~ :  ~1111~ llitT 

IAQIGT ~ : q 'QT'I ft 'fiU'. ~ t? 
It is not allowed. MPs are quite rcspon 

ible, independent and quite forceful. 

~ ~ fqm q1«E1M : ~ W1'li ~ 

~ <tiT ~ nr ~ t ~a  ~ t ' qq;i 
~ ~ irrm;rr mgt I ~~ ri it~ 
~ ~ arUa.i ~ ~ qt fl(; 't1' 
cfliif qi1 ij ~ ~ 8 ~ llTT ~ ~ -

(IDterruptions)•• 

MR. SPEAKER : I have a.1r dy dis-
cussod this. No. not allowed. 

(Interruptions)•• 




